
FORM G 

 

INVITATION FOR EXPRESSION OF INTEREST FOR  

 

MIKI MAIZE MILLING PRIVATE LIMITED Operating In Food Processing Industry at 

59, G I D C Ta. Cambay, Kansari, Gujarat-388630 

 

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India 

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

 

RELEVANT PARTICULARS 

1. Name of the corporate debtor along with 

PAN/ CIN/ LLP No. 

MIKI MAIZE MILLING PRIVATE 

LIMITED 

 

CIN: U15490GJ2007PTC052354 

PAN: AAFCM3870Q  

2. Address of the registered office  

 

59, G I D C, TA. Cambay   Kansari 

Gujarat 388630 

3. URL of website http://www.miki.co.in/ 

4. Details of place where majority of fixed 

assets are located 

Plot no. 52, 53, 54 & 59, G I D C   TA. 

Cambay, Kansari, Gujarat 388630 

5. Installed capacity of main products/ 

services  

 

Semi Wet Processing Mill- Capacity - 

240 tons/ per day 

6. Quantity and value of main products/ 

services sold in last financial year 

Rs.  22,24,52,900  

(As per the latest available Audited 

Financial Statements of FY 2022-23) 

7. Number of employees/ workmen NIL 

8. Further details including last available 

financial statements (with schedules) of 

two years, lists of creditors are available at 

URL: 

Can be sought by writing an email to the 

RP at 

 

cirp.mikimaize@gmail.com  

   9. Eligibility for resolution applicants under 

section 25(2)(h) of the Code is available at 

URL: 

Can be sought by writing an email to the 

RP at 

 

cirp.mikimaize@gmail.com  

   10. Last date for receipt of expression of 

interest 

24th April, 2026 

   11. Date of issue of provisional list of 

prospective resolution applicants 

4th May, 2026  

   12. Last date for submission of objections to 

provisional list 

9th May, 2026 

   13. Date of issue of final list of prospective 

resolution applicants 

19th May, 2026  

   14. Date of issue of information 

memorandum, evaluation matrix and 

request for resolution plans to prospective 

resolution applicants 

25th May, 2026 

   15. Last date for submission of resolution 

plans 

24th June, 2026 

   16. Process email id to submit Expression of 

Interest 

cirp.mikimaize@gmail.com  

 

 

Date: 09/04/2026 CA SUNIT JAGDISHCHANDRA SHAH 

Place: Ahmedabad                                           Resolution Professional  

Miki Maize Milling Private Limited (IN CIRP) 

IP Registration No: IBBI/IPA-001/IP-P00471/2017-18/10814  

801-802, 8th floor, Abhijeet-1, Mithakali Six Roads, 

Navrangpura, Ahmedabad-380006 

http://www.miki.co.in/
mailto:cirp.mikimaize@gmail.com
mailto:cirp.mikimaize@gmail.com
mailto:cirp.mikimaize@gmail.com
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Bldg. No. 2, Unit No. 201-202A & 200-202B, Gr. Floor,
Solitaire Corporate Park, Andheri Ghatkopar Link Road,
Chakala, Andheri (East), Mumbai-400 093.

APPENDIX-IV-A

PUBLIC NOTICE FOR E-AUCTION – SALE OF IMMOVABLE PROPERTY

Date: 09.04.2026
Place: Mumbai

Sd/-
Authorized Officer,
ASREC (India) Ltd.

(Under Rule 8(6) read with Rule 9 of the Security Interest (Enforcement) Rules, 2002)
WHEREAS,
ASREC (India) Ltd. is a Securitisation and Asset Reconstruction Company (hereinafter referred to as
"ASREC") and secured creditor of the borrower named, Oasis Tradelink Ltd. by virtue of Assignment
Agreement dated 25.03.2025 executed with U.V. Asset Reconstruction Company Ltd. and has
acquired the secured debt of Oasis Tradelink Ltd. and its mortgagor/ex-director/Guarantor, Mr. Snehal
Patel, along with underlying securities from U.V. Asset Reconstruction Company Ltd., assignee of
original lender viz. Centrum Financial Services Ltd.
The Authorised Officer of ASREC (India) Ltd. in exercise of powers conferred under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI)
and Security Interest (Enforcement) Rules, 2002, had issued a demand notice dated 07.10.25 u/s.
13(2) of the said Act calling upon the mortgagor/guarantor to repay sum of Rs.12,77,30,808/-
(Rupees Twelve Crore Seventy Seven Lakh Thirty Thousand Eight Hundred and Eight only) in
respect of Receivables Discounting Facility, due and payable as on 24.03.2025, with further interest
at contractual rate, after adjusting recovery made if any, in respect of the advances granted by the
original lender viz. Centrum Financial Services Ltd. assignor to U.V. Asset Reconstruction Company
Ltd., to the Borrower, within the stipulated period of 60 days.
As the Guarantor/mortgagor, have failed to pay as per the said Demand Notice dated 07.10.25 under
section 13 (2) of the said Act, pursuant to notice served upon the guarantor/mortgagor and in exercise
of the powers conferred under section 13(4) read with Enforcement of Securities (Interest) Rules,
2002, the Authorised Officer of ASREC (India) Ltd. took possession of the property more particularly
described below on 23.12.2025.
Pursuant to Assignment Agreement dated 25.03.2025, ASREC (India) Ltd., has acquired the financial
assets of aforesaid borrower from U.V. Asset Reconstruction Company Ltd. with all rights, title and
interest together with underlying security interest u/s. 5 of the SARFAESI Act, 2002.
As the abovementioned Guarantor/mortgagor have failed to pay the entire outstanding amount as per
said demand notice and pursuant to aforesaid assignment by U.V. Asset Reconstruction Company
Ltd. in favour of ASREC (India) Limited., the Authorized Officer of ASREC (India) Ltd., now intends to
sell the below mentioned properties for recovery of the dues.
Notice is hereby given to the public in general and Guarantor/mortgagor in particular that the
Authorised Officer of ASREC (India) Ltd. hereby intends to sell the below mentioned secured
properties for recovery of dues and hence the tenders/bids are invited from general public for the
purchase of the secured property described below. The property shall be sold strictly on “As is where
is”, “As is what is”, “As is whatever there is” and “No Recourse basis”
Property Description as : Located at - “Shilpa Exotica”, New Survey No. 546 (Old Consolidated
Survey No. A/3), New Block No. 544 Old Consolidated Survey No. M/3 paiki 42, New Survey No.
546 (Old Consolidated Survey No. 44/3), New Survey No. 546 (Old Consolidated Survey No.
T14/3) located at mouje: Nadan, Taluka: Kadi, District and Sub District: Mehsana. Owned by Shri
Snehal Bharatbhai Patel. Description of Plots given below:

DATE & TIME OF E-AUCTION: 24.04.2026 between 11.00 a.m. to 12.00 p.m.
(With unlimited auto time extension of 5 minutes each, till the sale is concluded)
Inspection of Property: (with prior appointment) On 16.04.2026 from 12.00 p.m. to 2.00 p.m.
LAST DATE FOR SUBMISSION OF BID FORM: 23.04.2026 upto 4.00 p.m.
TERMS & CONDITIONS:
1. Auction will be held plotwise for the entire property as stated above on “As is where is”, “As is what
is” and “As is Whatever There is” and No Recourse basis”. However bidders who are interested in
bidding for multiple plots, should submit their bids separately for each plot, clearly indicating the Plot
number for which the bid is being submitted.
2. E-auction will be conducted under “online electronic bidding” through ASREC's approved service
provider E-Procurement Technologies Pvt. Ltd. (Auction tiger) on the website:
https://sarfaesi.auctiontiger.net (web portal of E-Procurement Technologies Pvt. Ltd. (Auction
tiger)). E-auction tender document containing online e-auction bid form, declaration, General Terms
and Conditions of online e-auction sale are available on the website: www.asrecindia.co.in and
https://sarfaesi.auctiontiger.net. The intending bidder shall hold a valid e-mail address. The contact
details of E-Procurement Technologies Pvt. Ltd. (Auction tiger) - Mr. Ram Sharma, Mobile: +91
8000023297, Help Line No.: (+91- 9265562821/9265562818, Email support@auctiontiger.net &
ramprasad@auctiontiger.net.
3. Registration of the enlisted bidders will be carried out by the service provider and the user ID or
Password will be communicated to the bidders through e-mail. The bidders will be provided
necessary training on e-auction free of cost. Neither ASREC nor the service provider will be
responsible for any lapses/failure on the part of bidder on account of network disruptions. To ward off
such incidents, bidders are advised to make all necessary arrangements such as alternative power
back-up etc.
4. The particulars given by Authorized Officer are stated to the best of his knowledge, belief and
records. Authorized Officer shall not be responsible for any error, misstatement or omission etc. The
intending bidders should make their own independent enquiries regarding encumbrances, title of
property put on auction and claims/rights/dues affecting the property prior to submitting their bids.
The E-auction advertisement does not constitute and will not be deemed to constitute any
commitment or any representation of ASREC. The property is being sold with all existing
encumbrances whether known or unknown to ASREC. The Authorized Officer / Secured Creditor shall
not be responsible in any way for any third-party claims/ rights/views.
5. Auction will be held for the entire property as stated above on “As is where is”, “As is what is” and
“As is Whatever There is” and No Recourse basis”. The property shall not be sold below reserve price
and sale is subject to confirmation of ASREC India Ltd, the secured creditor. Bids in the prescribed
format given in the tender document shall be uploaded on the website of E-Procurement
Technologies Pvt. Ltd. (Auction tiger). viz. https://sarfaesi.auctiontiger.net on or before 23.04.2026
upto 4.00 p.m. The bid form or EMD received late for any reason whatsoever will not be entertained.
Bid without EMD shall be rejected summarily. The bid form or EMD received late for any reason
whatsoever will not be entertained. Bid without EMD shall be rejected summarily.
6. The Earnest Money Deposit (EMD) of the successful bidder shall be retained towards part of sale
consideration and the EMD of unsuccessful bidders shall be refunded in the same way. The EMD shall
not bear any interest. The bidders are requested to give particulars of their bank account to facilitate
quick and proper refund.
7. The successful bidder shall immediately i.e., on the same day or not later than next working day, as
the case may be, deposit 25% of the sale price (inclusive of EMD amount deposited) to the Authorised
Officer and in default of such deposit, EMD will be forfeited and the property shall be sold again.
8. The balance amount of the sale price shall be paid on or before 15th day of confirmation of sale of
the property or such extended period as may be agreed upon in writing between the secured creditor
and successful bidder. In default of payment within above stipulated time period, the deposit shall be
forfeited and the property shall be resold and the defaulting purchaser shall forfeit all claims to the
property or to any part of the sum for which it may be subsequently sold.
9. The sale shall be subject to rules/conditions prescribed under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002.
10. The Bid without EMD amount and or/less than the Reserve price shall not be accepted / confirmed.
11. The intending purchasers / bidders are required to deposit EMD amount either through NEFT /
RTGS in the Account No.: 8000248965, with Indian Bank, Andheri East Branch, IFSC Code :
IDIB000A633 Name of the Beneficiary : ASREC PS-09/2024-25 TRUST, or by way of Demand Draft
drawn in favour of ASREC-PS-09/2024-25 TRUST drawn on any Nationalized or Scheduled Bank and
payable in Mumbai.
12. The interested bidders can inspect the property on 16.04.2026 from 12.00 p.m. to 02.00 p.m.
Contact Details: Mr. Harshad Garude - Cell No. 9594692251, 022-61387060, Mr. Jagdish Shah –
Landline no. 022-61387042, may be contacted for any query.
13. The Authorised officer has every right to accept or reject any or all offers and/or modify any
terms/conditions without assigning any reasons thereof.
14. The successful bidder would bear the charges/fees payable for registration, stamp duty,
registration fee, incidental expenses etc. as applicable as per law.
15. On compliance of the terms and condition of sale and on confirmation of the sale the Authorised
Officer shall issue CERTIFICATE OF SALE in favour of the successful Bidder.
16. In the event the auction scheduled hereinabove fails for any reason whatsoever, ASREC has the
right to sell the secured asset under auction through this Notice by way of PRIVATE TREATY or under
the provisions of Rule 8(5) of the Security Interest (Enforcement) Rules and the SARFAESI Act, 2002
17. The highest bid will be subject to approval of the secured creditor/Authorised Officer.
THIS NOTICE SERVE AS 15 (FIFTEEN) DAYS NOTICE TO THE BORROWERS & JOINT/CO-
BORROWERS/SURETY FOR SALE OF SECURED PROPERTY UNDER RULES 8(6) & 9(1) OF
SARFAESI ACT AND SECURITY INTEREST (ENFORCEMENT) RULES ON THE ABOVE MENTIONED
DATE IF THEIR OUTSTANDING DUES ARE NOT PAID IN FULL.
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9,350
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19,33,330/-

11,86,797/-

23,73,593/-

23,73,593/-

11,86,797/-

11,86,797/-

11,86,797/-

11,86,797/-

12,82,505/-

16,27,060/-

16,07,918/-

15,69,634/-

31,77,552/-
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Yds.)

Reserve Price

(in Rs.)
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(Rs.)
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(Rs.)

NOTICE
FORM NO. INC. 26

[Pursuant to the Rule 30 of the Companies (Incorporation)
Rules, 2014] Change of Registered Office of TIMELINE ERP
INDIA PRIVATE LIMITED from the “State of Gujarat” to the

“State of Maharashtra”

Before the Central Government Hon’ble Regional Director,
North Western Region, Ahmedabad Ministry of Corporate

Affairs

ROC Bhavan, Opp. Rupal Park Nr. Ankur Bus Stop, Naranpura, Gujarat
Ahmedabad – 380013

In the matter of sub-section (4) of section 13 of the CompaniesAct, 2013
and clause(a) of sub-rule 30 of the Companies (Incorporation) Rules,

2014.

In the matter of TIMELINE ERP INDIA PRIVATE LIMITED having its
Registered Office at SB-1 Shyam Niwas Flats, Near Urmi Char

Rasta,Opp. Productivity Road, Alkapuri, Vadodara- 390007, Gujarat
CIN:U72900GJ2012PTC069545

Notice is hereby given to the General Public that the Applicant Company proposes
to make application to the Hon’ble Regional Director North Western Region,
Ahmedabad under Section 13 of the Companies Act, 2013 seeking confirmation of
alteration of the Memorandum of Association of the Applicant Company in terms of
the Special Resolution passed on Saturday, 15th November 2025, to enable the
Applicant Company to change its Registered Office from the State of Gujarat to the
State of Maharashtra within the Jurisdiction of ROC, Mumbai, Maharashtra.
Any person whose interest is likely to be affected by the proposed change of the
Registered Office of the Company may deliver either on the MCA-21 portal
(www.mca.gov.in) by filing investor complaint form or cause to be delivered or send
by registered post of his/her objections supported by an affidavit stating the nature
of his/her interest and grounds of opposition to Hon’ble Regional Director, North
Western Region, Ahmedabad as Address Given Below within Twenty One (21)
days from the date of publication of this notice.
Hon'ble Regional Director, North Western Region, Ahmedabad,Ministry of
Corporate Affairs, ROC Bhavan, Opp. Rupal Park, Nr.Ankur Bus Stop, Naranpura,
GujaratAhmedabad – 380013.
with a copy to the Applicant Company at its Registered Office at the address mentioned

below:

AND

………….Applicant Company

NOTICE SEEKING OBJECTIONS FOR SHIFTING OF REGISTERED OFFICE

For and on behalf of
TIMELINE ERP INDIA PRIVATE LIMITED

U72900GJ2012PTC069545
Sd/-

RUPESHBHAI SHANTILAL SHAH
Director

Place: Vadodara
Date :09-04-2026

SB-1 Shyam Niwas Flats, Near Urmi Char Rasta, Opp. Productivity Road, Alkapuri,Vadadora.

CIN-U72900GJ2012PTC069545SB1
Shyam Nivas Flats, Near Urmi Char Rasta, Opp: Productivity Road, Alkapuri, Vadodara 390007, Gujarat.

Email- rupesh@gmail.com |Contact no.9714659599

TimeLine ERP India Private Limited

Head Of,ce : Corporate Building, Highway, Mehsana-384002.
Phone No. : (02762) 257233, 257234

(Multi State Scheduled Bank)
The Mehsana Urban Co-op. Bank Ltd.

POSSESSION NOTICE
[Under Rule-8(1) of Security Interest (Enforcement) Rules, 2002]

Whereas
The undersigned being the Authorised Officer of The Mehsana Urban Co

Opera�ve Bank Ltd. under the Securi�sa�on and Reconstruc�on of Financial
Assets andEnforcementof Security Interest (Second)Act, 2002and inexercise
of powers conferred under Sec�on 13(12) read with Rule 3 of the Security
Interest (Enforcement) Rules, 2002 issuedaDemandNo�cedated10.07.2025
calling upon the Borrower RIYA CARS PRIVATE LIMITED Director/s (1)
PANKAJKUMARVAGHAJIBHAICHAUDHARI (2)ALPESHKUMARDINESHBHAI
PATEL (3) RONAKKUMARR. PATELGuarantor/s (1)MAHESHKANTILAL PATEL
(2) KALPESHBHAI DAHYALAL PATEL (3)MONABENPANKAJBHAI CHAUDHARI
to repay the amount men�oned in the no�ce being Rs.15,76,89,602.00
(Rupees Fi�een Crore Seventy Six Lakh Eighty Nine Thousand Six Hundred
TwoOnly )within60days fromthedateof receiptof the saidno�ce.
TheBorrowerhaving failed to repay the amount, no�ce is herebygiven to the

Borrower and the public in general that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on
him/her under sub sec�on (4) of Sec�on 13 of the said Act read with Rule 8 of
the Security Interest (Enforcement) Rules 2002 on this 07th Day of April of
theyear2026
The Borrower/Guarantor/Mortgagors in par�cular and the public in general

is hereby cau�oned not to deal with the property and any dealings with the
property will be subject to the charge of The Mehsana Urban Co-Opera�ve
BankLtd. for anamountofRs.15,76,89,602.00 (RupeesFi�eenCroreSeventy
Six Lakh Eighty Nine Thousand Six Hundred Two Only ) and interest thereon
at the contractual rateplus cost, chargesandexpenses�ll dateofpayment.
Theborrower's a�en�on is invited to sub-sec�on (8) of Sec�on13 in respect
of�meavailable to redeemthesecuredassets.

Descrip�onof the ImmovableProperty
PropertyOwner : Chaudhari PankajkumarVaghajibhai
Property Descrip�on : Property Consis�ng Non Agricultural land for Small
Center purpose,admeasuring 1769.00 Sq.Mtrs. In New R.S. No. 207 (Old
R.S.No. 108 Paiki) Situated within the limit of Mevad, Ta.Dist.
Mehsana.BoundryofProperty areasunder.
Address Of Property : R.S. No. 207,Opp-Goga Bio diesel pump, ahmedabad
mehsanaHighway,Mevad,Ta&Dist:Mehsana
Boundary Of Property: North : Revenue Block No. 110, South : Waste land of
Neliya, East :AhmedabadMehsanaHighway,West :Neliya.

( Sunilkumar H. Patel )
Authorised Officer

(The Mehsana Urban Co Opera�ve Bank Ltd)

Date : 07/04/2026
Place : MEHSANA

Head Of,ce : Corporate Building, Highway, Mehsana-384002.
Phone No. : (02762) 257233, 257234

(Multi State Scheduled Bank)
The Mehsana Urban Co-op. Bank Ltd.

POSSESSION NOTICE
[Under Rule-8(1) of Security Interest (Enforcement) Rules, 2002]

Whereas
The undersigned being the Authorised Officer of The Mehsana Urban Co

Opera�ve Bank Ltd. under the Securi�sa�on and Reconstruc�on of Financial
Assets andEnforcementof Security Interest (Second)Act, 2002and inexercise
of powers conferred under Sec�on 13(12) read with Rule 3 of the Security
Interest (Enforcement) Rules, 2002 issuedaDemandNo�cedated10.07.2025
calling upon the Borrower RIYA CARS PRIVATE LIMITED Director/s (1)
PANKAJKUMARVAGHAJIBHAICHAUDHARI (2)ALPESHKUMARDINESHBHAI
PATEL (3) RONAKKUMARR. PATELGuarantor/s (1)MAHESHKANTILAL PATEL
(2) KALPESHBHAI DAHYALAL PATEL (3)MONABENPANKAJBHAI CHAUDHARI
to repay the amount men�oned in the no�ce being Rs.15,76,89,602.00
(Rupees Fi�een Crore Seventy Six Lakh Eighty Nine Thousand Six Hundred
TwoOnly )within60days fromthedateof receiptof the saidno�ce.
TheBorrowerhaving failed to repay the amount, no�ce is herebygiven to the

Borrower and the public in general that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on
him/her under sub sec�on (4) of Sec�on 13 of the said Act read with Rule 8 of
the Security Interest (Enforcement) Rules 2002 on this 07th Day of April of
theyear2026
The Borrower/Guarantor/Mortgagors in par�cular and the public in general

is hereby cau�oned not to deal with the property and any dealings with the
property will be subject to the charge of The Mehsana Urban Co-Opera�ve
BankLtd. for anamountofRs.15,76,89,602.00 (Rupees Fi�eenCroreSeventy
Six Lakh Eighty Nine Thousand Six Hundred Two Only ) and interest thereon
at the contractual rateplus cost, chargesandexpenses�ll dateofpayment.
Theborrower's a�en�on is invited to sub-sec�on (8) of Sec�on13 in respect
of�meavailable to redeemthesecuredassets.

Descrip�onof the ImmovableProperty
PropertyOwner : Chaudhari PankajkumarVaghajibhai
PropertyDescrip�on : Property Consis�ngNonAgricultural land forOpenuse,
admeasuring 3302.00 Sq.Mtrs. In New R.S. No. 206 (Old R.S.No. 110 Paiki)
Situated within the limit of Mevad, Ta.Dist. Mehsana.Boundry of Property are
asunder.
Address Of Property : R.S. No. 206,opp-Goga Bio diesel pump, ahmedabad
mehsanaHighway,Mevad, Ta&Dist:Mehsana
Boundary Of Property : North : Adj Block No. 112, South : Neliya and Block No.
108, East : RevenueBlockNo.495Paiki,West :AdjBlockNo.111.

( Sunilkumar H. Patel )
Authorised Officer

(The Mehsana Urban Co Opera�ve Bank Ltd)

Date : 07/04/2026
Place : MEHSANA

-:: PUBLIC NOTICE::-
Wewould like to informGeneral public that the details of ownermansion in Colum no.

1 of schedule, moreover the details of the property mansion in Colum no. 2 of schedule
and details of lost of original documents mansion in Colum no. 3 of schedule are been lost
by current owner. That the both the Current owner has informed us that, the following
documents as described in schedule are been lost by respective owners and that never
ever it is used as security for obtaining any financial assistance by him or anyone else.

Any person or persons, society, institution, group, trust, banks, etc. owning any rights
of ownership or possession or lien or claim of whatsoever nature in respect thereof are
hereby informed to raise any such rights or claims, all within a period of 14 (Fourteen)
days from the date of publication of this notice personally before the undersigning along
with all documentary proof in original, upon expiry of which, no rights or claims of nature
shall be entertained.

-:: Schedule ::-
Name of Owner Property Description Details of Missing Documents

Revenue Survey No.44, Block No.43
admeasuring 37029 sq.mtrs.Non-Agriculture
industrial land known as “Vidhata Industries
Part-2”,Plot No. 125 (as per 7/12 and K.J.P.
Block No. 43/A/125) Admeasuring 216.77
sq. yard i.e. 181.25 sq.mtr and undivided
share Admeasuring 50.60 sq.mtr and above
ground floor + First floor + Second floor +
Third floor + Fourth floor construction built
up area 896.07 sq. mtrs. situated at Village-
Haripura, Ta- Palsana, Di- Surat.
Revenue Survey No.44, Block No.43
admeasuring 37029 sq.mtrs. Non-Agriculture
industrial land known as “Vidhata Industries
Part-2”,Plot No. 124 (as per 7/12 and K.J.P.
Block No. 43/A/124)Admeasuring 225.06 sq.
yard i.e. 188.18 sq.mtr and undivided share
and above ground floor + First floor + Second
floor + Third floor + Fourth floor construction
built up area 896.07 sq. mtrs. Situated at
Village- Haripura, Ta- Palsana, Di- Surat.
Revenue Survey No.44, Block No.43
admeasuring 37029 sq.mtrs. Non-Agriculture
industrial land known as “Vidhata Industries
Part-2”,Plot No. 124/A (as per 7/12 and K.J.P.
Block No. 43/A/124/A)Admeasuring 220.91
sq. yard i.e. 184.71 sq.mtrs and undivided
share Admeasuring 51.57 sq.mtrs and above
ground floor + First floor + Second floor +
Third floor + Fourth floor construction built
up area 896.07 sq. mtrs. situated at Village-
Haripura, Ta- Palsana, Di- Surat.

Original Sale Deed No. 2523,
dated- 25/10/2010 and it’s Original
Registration Fees Receipt

Original Sale Deed No. 3635,
dated- 12/10/2011 and it’s Original
Registration Fees Receipt

Original Sale Deed No. 2522,
dated- 25/10/2010 and it’s Original
Registration Fees Receipt

OFFICE:- C/205, 2nd Floor, Sapphire Business
Hub, Near Madhuvan Circle, L.P. Savani Road,

Adajan, Surat- 395009. M.98795 23900
Vijaybhai G. Ajmera

Advocate

Kailashben
Pravinbhai
Thummar

Mayurikaben
Manishbhai
Thummar

Jalpaben
Alpeshbhai
Thummar

TENDER NOTICE
BarodaSun Technologies Ltd. (Wholly owned subsidiary of Bank of
Baroda) invites Request for Proposal for Selection of Technology
Service Provider for Implementation, Integration & Support of ONDC
Platform.
Last date of Bid submission 30th April, 2026. For details visit Tender
section of our website " www.barodasuntechnologies.com".

Place: Mumbai MD &CEO
Date: 09.04.2026 (BSTL)
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